TR

CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 06-12-2021 TO 10-12-2021

1396-
51399,51478,5149
5,61715,52575-
52587/2019

S. |[APPEAL NO . FINAL ORDER NO. DATE OF ORDER DATE ON WHICH
NO| ' : RECEIVED FROM THE PS.| ORDER SENT FOR
L JTO HON'BLE PRESIDENT DISPATCH
/MEMBERS
1 |ST7/50219/2018 51961/2021 26/11/2021 8/12/2021
2 |S7/50237/2018 ~51962/2021 30/11/2021 8/12/2021
3 |ST/50423/2018 51963/2021 30/11/2021 8/12/2021
4 |ST/50518/2018 51964/2021 26/11/2022 8/12/2021
5 |S7/50554/2018 51965/2021 30/11/2021 8/12/2021
6 |ST/50555/2018 '51966/2021 30/11/2021 8/12/2021
7 |S7/50556/2018 51967/2021 26/11/2023 8/12/2021
8 |ST/50618/2018 51968/2021 30/11/2021 8/12/2021
9 |ST/50745/2018 51969/2021 1/12/2021 8/12/2021
10 |ST/50867/2018 51970/2021 - 1/12/2021 8/12/2021
11 |ST/50999/2018 51971/2021 1/12/2021 8/12/2021
12 |S7/51100/2018 51972/2021 1/12/2021 8/12/2021
13 |ST/51151/2018 51973/2021 1/12/2021 8/12/2021
14 |ST/51154/2018 51974/2021 1/12/2021 8/12/2021
15 |ST/51411/2018 51975/2021 1/12/2021 8/12/2021
16 |S7/51422/2018 51976/2021 1/12/2021 8/12/2021
17 |ST/51562/2018 51977/2021 1/12/2021 8/12/2021
18 |ST/52084/2018 51978/2021 1/12/2021 8/12/2021
19 [ST/52091/2018 51979/2021 1/12/2021 8/12/2021
20 |ST/52551/2018 51980/2021 1/12/2021 8/12/2021
21 |ST/52980/2018 51981/2021 1/12/2021 8/12/2021
22 |ST/53156/2018 51982/2021 1/12/2021 8/12/2021
23 [ST/53158/2018 51983/2021 1/12/2021 8/12/2021
24 |ST/53268/2018  51984/2021 2/12/2021 '8/12/2021
25 |ST/54146/2018 51985/2021 2/12/2021 8/12/2021
26 |ST/50039/2019 51986/2021 2/12/2021 8/12/2021
27 |ST/50144/2019 51987/2021 2/12/2021 8/12/2021
28 |ST/50147/2019 51988/2021 2/12/2021 8/12/2021
29 |S7/51065/2019 51989/2021 2/12/2021 8/12/2021
30 |ST/51042/2019 51990/2021 2/12/2021 8/12/2021
31 |ST/50650/2019 51991/2021 2/12/2021 8/12/2021
32 |ST/50441/2019 51992/2021 2/12/2021 8/12/2021
33 |ST/50267/2019 51993/2021 2/12/2021 8/12/2021
34 [ST/50221/2020 51994/2021 2/12/2021 8/12/2021
35 |S7/51627/2019 51995/2021 2/12/2021 8/12/2021
36 |S7/51463/2019 51996/2021 2/12/2021 8/12/2021
37 |ST/51335/2019 51997/2021 2/12/2021 8/12/2021
38 |ST/51095/2019 51998/2021 2/12/2021 8/12/2021
39 [C/50334/2021 52005/2021 7/12/2021 9/12/2021
40 |ST/50917,51389,5 |  52006-52027/2021 3/12/2021 9/12/2021




41 |ST7/53175/2016 52028/2021 3/12/2021 9/12/2021
42 |ST/50557/2018 52029/2021 3/12/2021 9/12/2021
43 |S7/52343/2016 52030/2021 3/12/2021 9/12/2021
44 |ST7/52686/2019 52031/2021 3/12/2021 9/12/2021
45 [ST/51571/2018 52032/2021 3/12/2021 9/12/2021
46 |S7/51306/2018 52033/2021 3/12/2021 9/12/2021
47 |ST/51197/2018 52034/2021 - 3/12/2021 9/12/2021 .
48 |ST1/50863/2018 52035/2021 3/12/2021 9/12/2021
49 |ST7/50612/2018 52036/2021 3/12/2021 9/12/2021
50 |S7/50309/2018 52037/2021 3/12/2021 9/12/2021
51 |ST/50067/2018 52038/2021 3/12/2021 9/12/2021
52 |S7/52748/2016 © 52039/2021 3/12/2021 9/12/2021
53 |ST/51710/2017 52040/2021 3/12/2021 9/12/2021
54 |ST/51480/2019 52042/2021 3/12/2021 9/12/2021
55 |ST/51094/2019 .52043/2027 3/12/2021 9/12/2021
56 |S7/52881/2018 " 52044/2021 3/12/2021 9/12/2021
57 |ST/52498/2018 52045/2021 3/12/2021 9/12/2021
58 |ST/52480/2018 52046/2021 3/12/2021 9/12/2021
59 |ST/52181/2018 52047/2021 3/12/2021 9/12/2021
60 |ST/52022/2018 52048/2021 3/12/2021 9/12/2021
61 |ST/50336/2016 52050/2021 7/12/2021 9/12/2021
62 |S7/50333/2019 52051/2021 7/12/2021 9/12/2021
63 |C/52368/2019 52052/2021 7/12/2021 9/12/2021
64 |C/50389,50857/20 52053-52054/2021 7/12/2021 9/12/2021

21
65 |ST7/53042/2016 52060/2021 7/12/2021 9/12/2021

MISC ORDERS

1 |{C/51711/2019 50145-50146/2021 2/12/2021 6/12/2021
2 |C/50948/2020 50161/2021 3/12/2021 6/12/2021
3 |C/50948/2020 50162/2021 3/12/2021 6/12/2021
4 |C/51045/2020 50163/2021 3/12/2021 6/12/2021
5 |ST/51464/2019 ,50164/2021 3/12/2021 6/12/2021
6 |C/50466/2021 50169/2021 7/112/2021 7/12/2021

uploaded in PDF format on the CESTAT website immediately af er signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT site. L_.«
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